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CtNI HAL ADM 1NIS1 HA 1 1Vh IHIBUNAL
PHI NCI HAL BhNCH, NtW UbLHl.

OA-1391/2000
MA-b9B/2001

Delhi this the Bth day of May, 2001.

b

Hon'ble Sh. 3.H. Adige, Vice-Chairmah(A)
Hon'Dle Dr. A. Vedavai I i , Member(J)

9h. Ajay Kumar Coyal ,
b>/o Sh. Jai Copal coyal ,
H/o bf-B, Biock-D,
Kahchanjaoga Apartments, A„r^l i^ant
9ector-53, Noida-201301. Appl icant

(through Sh. B.B. Haval , Advocate)

Versus

1. union of India through
the cabinet Secretary,
Covt. of India,
Hashtrapati Bhawan,

New DeIhI-1.
C

2. ihe Secretary(H),
Cabinet Secretariat,
Covt. of India,

Hoom No.(, Bikaner House
Annexe, Shahjahan Head,
New DeIhI-11.

3. ihe Director of Accounts,
Cabinet Secretariat,
hast Block No.IX, Level (,
Hama Krishna Huram,

New DeIhI-BB.

4. Sh. c.V. Avadhani ,
Principal Accountant
CeneraI(Audit),
I am I I Nadu,

H/o D-3, Central covt.
Quarters, Haddows Head,
Chennai , I ami I Nadu.

5. smt. Sunita Bhardwaj,
Dy. Director of Accounts,
in the Office of the Director
of Accounts, Cabinet secretariat,
hast Block No. IX, Level (,
Hama Krishna Huram,

New DeIhI —BB. .... Hespondents

(through Sh. Madhav Hanikar, counsel for official
respondents and Sh. M.K. Cupta, counsel for private
respondents)
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UKUbH (UKAL >

Hon'ble b>h. S.K. Adige, V »ce-Clnai rmanl A)

Sshri Haval seeks permisston to. withdraw the

OA, with I itjerty to ti le a fresh OA. Accordingly,

OA-1291/2000 IS dismissed as withdrawn, with l iberty

granted as prayed for.

(Or. A. Vedaval l i) _____ (S.K. Adigfe)
Member(J) Vice-Ohairman(A)
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